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Nityananda Sshoo ... Applicant
Vs
Union of India & Others Respondents
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For the apphcant : Mr. G K Mishra, Counsel

For the respondents : My, S.B.Jena, Counscl

Per Justice B.Panigrahi, VC:

he applicant has challenged the selection of respondent No. 4 to the

post of EDBPM, Gopal Prasad BO. Pursuant to the advertisement dt.



applications for being considered to the post of EDBPM. Gopa! Prasad RO
After check list was prepared, the private respondent No. 4 (Shri Dhuleswar
Pradhan} was selected fo the said posi from OBC communitv. In the

‘v( st was icarii

thereafter OC candidates. The respondent No.4 undoubtedly belongs to
OBC category. From the check list we have noticed some SC candidates

for whom the post was meant, were available. It is not understood as to

under what extraneous consideration the respondent No. 3 selecied the OBC
candidate depriving the claim of the SC candidates ihe appiicant

undoubtedly belongs to OBC candidate, therefore, he could not have been

considered for the said post while other SC candidates were avw‘ubie

2. Mr Jena. Id. Counsel appearing for the respondents has submitted that
stnce SC candidates could not comply with all the requirements asked for in
the advertisement, therefore, they ignored the claim of the SC candidates and
selected Pvt. Respondent No. 4 from OBC community. On further being
asked to Mr. Jena as to what were materials required to be complied with

for being considered for the said post, he submitted that income certificaie as



marks than thc Pvt

DJ\QM?

not 3pnrnve ait the

function of concerned EDBPM. he shall do so without any prejudice and
righis and contentions of the parie

3. With the above observation the apphication is disposed of.
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